
Item No.19 

MA66/2005 in 
O.A.332312002 

11.1.2005 

Present: Shri D.C.Vohra,counsel forthe applicant 

Shri S.M.Arl1 counsel for respondents. 

M A.66/2005 

A
In the absence of any objec1ontirne is extended to comply with 

.[the direcons of this Tribunal by three months from today. MA. is disposed 

of. 

LJ. 

(V.S. Aggarwal) (S.A. Singhy 
Member(A) 	 Chairman 	
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